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PER MAHAVIR SINGH, VICE PRESIDENT: 
 

 This appeal by the assessee is arising out of the order of 

the Commissioner of Income Tax (Appeals)-1, Madurai in ITA 

No.0053/2016-17 dated 15.04.2019. The Assessment was framed 

by the Deputy Commissioner of Income Tax, Corporate Circle 2, 

Madurai U/s 143(3) of the Income Tax Act, 1961 (hereinafter ‘the 

Act’) for the A.Y. 2013-14 vide order dated 31.03.2016.    
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2. At the outset, it is noticed that this appeal was fixed for 

hearing with the consent of ld. Senior DR and none was present 

from assessee’s side.  This appeal was taken up for hearing itself 

after recalling the order in M.A. No.61/CHNY/2022 today i.e., 

26.08.2022 and it is seen that the assessee has availed Vivad Se 

Vishwas Scheme 2020 and the relevant certificates issued by the 

designated authority are placed on record.  Keeping in view, the 

certificates issued by the designated authority under VSVS 

scheme and taxes paid by assessee, we dismiss the appeal as 

withdrawn. 

 

3.      In the result, the appeal of the assessee is dismissed as 

withdrawn. 

 

Order pronounced in the open court on 26th August, 2022 at 

Chennai. 
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